CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKIAM BENCH

0.5 Nos 222 Of 1994

Friday this the 4th day  Febrwry, 1994

CORAM |
The Hon'ble Mr,Justi ce Chettur Sankaran Nair,Vice Chairman
The Hon'ble Mr,P.V, Venkatakrishnan, Administ rative Member

C.0mana, D/o Chellappan, ' -
Malalil, Umberanadu,

Mallumealai, o

Mavel ikkara. o ee.Applicant

(By Advocate Mr,P,Si an Pillai)

Vse

1.. Union of India through the
" General Manager, Southern
Railway, Madras.3. C

~+ 32, The Divisional Personnel Officer,
Southern Railway, Trivandrum.l4.

(By advocate Mr.Thomas Mathew Nellimootil)

O RDER
CHETTUR SANIA RAN NAIR(J), VICE CHAIRMAN,

"Applicant seeks @ direction to absorb hen

"in a Group-D vacancy reserved fa members
of Scheduled Castes in accordance wi h the
directions in Annexure.M Judgnent, in
her turn."
Other relisfs are also prayed for.
2 If there is a direction in Annexure.A4 we
fail to see why the applic ant should again be.here. for .
\another direction, to enforce the earlie direction.

We find that she has made a representation Annexure-VI

which is pending consideration before second respondert o
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2

...2.%.
!

' We direct second respondent to pass appropriate

orders on Anpnexure-VI within two months from

todaye.
3. ~Application' is disposed of as aforesaid.

No costse

Dated the 4th February, .1994.

déwk '4’\‘\/\”'\'-’ Bea.\,\ fkc_VC{\/\V\,Q]Y’
 P.V.VENRATEKRISHNAN  CHETTUR SANKARAN NAIR(J)
ADMINISTRAT IVE MEMBER VICE CHAIRMAN
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